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RAJYA SABHA 
Friday, the 19th December ig6$lthe 28/A 

Agrahayana, 1891 (Saka) 
The House met at eleven of clock,  MR. 

CHAIRMAN in the CHAIR. 
. ORAL ANSWERS TO   QUESTIONS 

TRUNK CALLS FROM JAIPUR 
*675. SHRI SUNDAR SINGH 

BHANDARI:! 
SHRI  PITAMBER    DAS   : 
SHRI N.  K.  SHEJWALKAR 

Will the Minister of INFORMATION AND 
BROADCASTING AND 
COMMUNICATIONS   be   pleased      to 
state : 

(a) the number of ordinary trunk calls 
booked from Jaipur to Nagpur, Jaipur to 
Bhopal,    Jaipur to    Udaipur,    Jaipur 

to Bombay and from Jaipur to     Sawai 
Madhopur from    17-9-68 to 24-9-68; 

(b) the number of ordinary trunk calls 
booked from Jaipur to all the places 
mentioned in part (a) above from 4-6-69    to 
8-6-69; 

(c) the number of such calls from amongst 
he calls mentioned in parts (a) and (b) above 
which materialised within 5 minutes; and 

(d) the telephone numbers which 
got the benefit mentioned in part (c) above on 
more than 5 occasions along with the names of 
the owners of such telephones ?] 

J [THE MINISTER OF STATE IN THE 
MINISTRY OF INFORMATION AND 

BROADCASTING AND IN THE 
DEPARTMENT OF COMMUNICATIONS 
(PROF. SHER SINGH) : (a) Trunk Call 
Tickets    for the period from 

t The   question   was actually asked on the floor of the House by Shri Sundar Singh Bhandari. 
J [   ]  English translation. 1—5 

RS/70 
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17-9-68 to 24*9-68 have been destroyed in 
strict observance of the Departmental rules 
according to which such Tickets are to be 
preserved for six months only after issue of 
bills. Accordingly, information asked  for  
cannot  be  furnished. 

(b) Jaipur to Nagpur . Nil 
Jaipur to Bhopal . Nil 
Jaipur to Udaipur . 155 
Jaipur to Bombay . 311 
Jaipur  to Sawai Madho 

pur .        . . .74 
(c) (i) In view of reply at (a) above 

the information for the period from 17-9-68 
to 24-9-68 is not available. 

(ii) During the period from 4-6-69 to 8-6-69 
onty 3° caHs materialised within 5 minutes. 

(d) For the period 17-9-68 to 24-9-68 
no information is available. For the period 
4-6-69 to 8-6-69, the answer is nil.] 
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MR. CHAIRMAN : Please   let  him 
answer.
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SHRI C. D. PANDE : Sir, about 

f our days back I put a Short Notice Question 
to the effect that the telephone bills on all 
telephone connections of the Prime Minister 
during the month of August,  1969 

MR. CHAIRMAN :   I do   not   allow this. 
' SHRI C. D. PANDE :    I will explani to  you  
how  it  arises. 

MR. CHAIRMAN : No, no. 

MR. CHAIRMAN : I give the ruling that  
this is  out  of    order. 

SHRI C. D. PANDE : I sought to cslicit 
information regarding the telephone bills 
during the month of August 1969 on all 
telephone connections of the Prime Minister, 
her Private Secretaries and P.As and all the 
Ministers and Deputy Ministers ... 

MR. CHAIRMAN : No, Mr. Pande. SHRI 
G. D. PANDE :...Please listen... MR. 
CHAIRMAN   :   I   have   heard. 
SHRIMATI LALITHA  (RAJAGOPA- 

LAN)   :  Mr.   Chairman,  on  a point  of 
order... 

 
(Several hon. Members stood up in their seats) 
MR. CHAIRMAN : Please sit down. First I 

will listen to her. 
SHRIMATI LALITHA (RAJAGOPA-

LAN) : Sir, the question pertains only to the 
ordinary trunk calls from Jaipur to Nagpur and 
other places. It has nothing to do with the issue 
raised by Mr. C. D. Pande... (Interruptions) 
Mr. Chairman you have got to listen to me. 
The Ministers' Salaries and Allowances 
(Amendment) Bill is coming. Mr. C. D. Pande 
has got a chance then to put this question.. . 

SHRI C. D'. PANDE : No, no. My question  
is  relevant  in  the    sense. . . 

SHRIMATI LALITHA (RAJAGOPA-
LAN) : Mr. Chairman, you should not allow 
this question. 

SHRI C. D. PANDE : I have to refute the 
allegation made .   .   . 

MR. CHAIRMAN : No, no.' You should sit 
down. I have ruled it out of order. You cannot 
give explanation by putting supplementaries 
during the Question Hour. 

 



4901       Oral Answers [ RAJYA SABHA ] to Questions 4902 
 

MR. CHIRMAN : I have given my ruling, 
please. I do not want to hear anything more. 

SHRI MAN SINGH VARMA : Without 
hearing  how   can  you   rule  it  out? 

MR. CHAIRMAN  : Please sit down. 
 I have 

ruled it out  of order. 

SHRI C. D. PANDE :... I had put a Short 
Notice Question regarding the telephone calls 
made by Mrs. Gandhi and I was accused of 
making wild allegations. .. 

MR. CHAIRMAN : This is not the time. Here 
the question relates to trunk calls   from Jaipur. 
Dr. Antani. 

DR. B. N. ANTANI : My question is very 
simple but important. For months now I have 
been complaining in the House with regard to the 
inordinate delays in getting trunk calls between 
Delhi and Kutch, Kandla and Bhuj. For clven 
days I have been confined in the Willingdon 
Hospital on account of heart ailment. My 
children were anxious to hear the news about my 
illness. I booked a trunk call foir Bhuj at 7 
o'clock. For 26 hours I had no  answer   
whatsoever.   Some     swallows 

were chirping on the telephone. Well, I am too 
old to appreciate the voices .  .   . 

MR. CHAIRMAN : Please put a relevant 
question. 

DR. B. N. ANTANI : I shall be very brief 
but it is very important. Kindly listen. Some 
girl started asking me, "What is Bhaja?     
Where is Buchhar?" 

MR.  CHAIRMAN   :  I  cannot allow. 

DR. B. N. ANTANI : This is very 
important. Sir, this is not a question between 
the Prime Minister and Mr. C. D. Pande but 
this is a question of national inportance 
relating to a port like Kandla I had booked a 
call at 6-30 . . . 

MR. CHAIRMAN : I rule this out of order; 
you are not putting a question. 

DR. B. N. ANTANI : in the evening for 
Bombay and I have not yet got a reply .  . . 

MR. CHAIRMAN : Next question. 
DR. B. N. ANTANI : Sir, my prayer is that, 

let the two Ministers, Mr. Sinha and Mr. 
Gujral, stand by ray side and verify the fact... 

MR. CHAIRMAN : All right, I have called 
the next question. Mr. Bhargava. 

 

MR. CHAIRMAN  : This is the same 
question. Nothing else. Please sit down. 

MR.   CHAIRMAN   :   No,  no, please sit 
down. 
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MR.   CHAIRMAN    :   I   have   called the  
next  question.  Please sit down. 

MR. CHAIRMAN  : Please  sit  down. 
SHRI RAJNARAIN    : Why should I sit 

SHRI RAJNARAIN : Cent per cent 
relevant. 

 

 

 

MR. CHAIRMAN : No, I have ruled it out 
of order. But if you disobey my order    . 

(Interruptions) 

SHRI SYED HUSSAIN: Sir, the remark of 
Shri Rajnarain  must    be    expunged 

(Several hon. Members stood up) 

MR. CHAIRMAN: Please sit down 
everybody.    Now, Mr.  Bhargava. 

 
MR. CHAIRMAN : Next question, Mr. 

Bhargava. 

TUBE WELLS IN U. P.. 
♦676. SHRI  M.  P.  BHARGAVA   : Will the 

Minister of FOOD AND AGRICULTURE  be 
pleased  to state   : 

(a) whether there is any scheme for 
providing tube wells in those districts of 
U. P. which are experiencing water 
shortage; 

(b) if so, the districtwise details in 
respect thereof and whether all the tub e 
wells would be installed by Government 
or  by  private  individuals;  and 

(c) the details of financial assistance in 
respect thereof and other facilities proposed 
to be given to individuals? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI ANNASAHEB 
SHINDE) : (a) to (c) A statement giving the 
required information is placed on the Table of 
the Sabha. 

 

MR. CHAIRMAN : [Question No.   676 
SHRI   RAJNARAIN   :   We   are   not 

Slaves of the Prime Minister. 

MR. CHAIRMAN  :    Please sit down. 
That  is   no  point   of order. 

(Interruptions) 
MR. CHAIRMAN  :   Please sit down. Mr. 

Bhargava,  next question. 


